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Introducing & New Traln from New
Jalpriguri to New pelbl

11147. SHRI K. B, CHETTRL: Wi
the Minister of RAILWAYS pe pleas-
ed to gtate:

(a) whethey Government have re-
ceived any representations from the
public or the Membery of Parliament
demanding the irtroduction of a new
train from New Jalpaiguri to New
Delhi;

{(b) if so, the detailg thereof;

(¢) whether the iniroduction of a
new train from New Jalpaigurj fo
New Delhi is under the active consi-
deration of Government; and

(d) if not, the reasong therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and
th). A representation has been re-
ceived from Memberg of Parliament
agamnst inconvement timingg of 155
156 Tinsukizy Maik at New Jalpaiguri
and for introduction of a new fast
tramn between New Delhi ang New
Jalpaiguri with convenient timings at
New Jalpaiguri,

(¢) and (d). It is not always possi-
ble to provide convenient timingg of
leng distance traing 1like Tinsukia
Mail gt intermediate stationg like New
Jalpaiguri, Introduction of a new
train betwcen New Delhi and New
Jalpaiguri is, at present, operationally
not feasible for want to gpare line
capacity on sections enroute and ter-
mina] facilities in Delhj area.

Decision regarding Poriraits of Pre-
sident and Prime Minister in Offices
and Missions Abroad

11148, SHRI D, D. DESAI: Will the
Ministe; of EXTERNAL AFFAIRS be
bleasegd to state:

(a) whether Govertment hag taken
or thinking o take any decision that
the portraits of the President snd the
Prims Minister will not adorn the

walls of the Ministry, officeg gnd alsor
the missions ahroad;

(b) if so, the reasons behing the.
same; and

(c) if not, what ig the reaction of'
Government to the newg item as ap-
Peared in the newspaperg on 24th
April, 1979 in thig regard?

THE MINISTER CF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEF); (a) Thcre has beep no
change in Government's policy that
appropriate prominence should be
givea to porttraits of Mahatma
Gandhi and the President of India,
and portraits of important and res-
pected leaderg should continue to be
displayed in Tndian Missions, The
Prime Minister does not desire his
photographs to be Jisplayed in Gov-
ernmeny offices and instructffons- to
thig effect were issved in 1977.

(b) Doeg ot grise,

(c) The newg item appearing in
newspapers ont 24th April, 1979 in this
regard is inaccurate and the correct
position i8 stated above,

PF. against MeWat Press Gurgaon

11149. DR, VASANT KUMAR
PANDIT: Wil the Minister of PAR-
LIAMENTARY AFFAIRS AND LA-
BOUR be pleased to state:

(a) whethey Mewat Press, Gurgaon
has not been depositing the amount
of Provident Fund and Employees
State Insurance Scheme of employees
regularly with Government and if so,
the amount outstanding on this ac-
count during the last three years;

(b) the newsprint quota and other
financial assistance being given to this
Press by Central'State Government;
and

{c) what is its weeklyjmonthly cir-
culation and how much profit it Is
earning annually hy way of Govern-
ment advertiserments?
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Mewat Press Gurgaon ig not cover-

able under the Employees’ Provident

Fundsg gnd Miscellaneous Provisions
Act, 1952 gs the niumber of persons

employed in the establishment is less

than twenty.

According to the information fur-
nished by the Empioyees’ State Msur-
ance Corporation, thig establishment

is not registereq under the Employees’

State Insurance Act, 1948,

(b) and (c). Information ig not
available with the Ministry of Labour,
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THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (DR,
RAM KIRPAL SINHA): (a) The Em-
ployees’ Provident Fund asuthorities
have reported that as per inspection
carried out on the 4th May, 1979, Ms.
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Hari Nagar Dispensary, Dethi

11151, SHRI YUVRAJ: Will the
Ministey of HEALTH AND FAMILY
WELFARE be pleaged to state:

(a) whethey it is a fact that though
the number of beneficiaries Tegistered
with Hari Nagar Dispensary, Delhi
ig about 16,000, no specialist (eye
children medicine) visitg the dispen-
gary with the result that patients ere
referred tp Dr. Ram Manohar Lohis
Hospital which is about 16 kms, from
the dispensary;





